
47        Resolution appearing    [ RAJYA SABHA ]    tion under article 356    48 
President's Proclama- in relation to Assam  

THE BOARD FOR WELFARE AND 
PROTECTION OF RIGHTS OF HAN 
DICAPPED   BILL,   1991. 

 

THE DEPUTY CHAIRMAN; Now, I 
thinkwe had been discussing Assam and it 
was not completed yesterdaj. We also have 
special mentions. Could we continue 
discussion on Assam which is a very serious 
matter? After that we can take up special 
mentions. 

SHRI M. M, JACOB; Discussion on price 
rise is being put down everyday. This is the 
third day that this discussion is becoming a 
casualty. It is a serious matter and we want to 
discuss  price rise. 

THE DEPUTY CHAIRMAN; To discuss 
all these important matters I think we should 
expedite our work in the House. I call upon 
Mr. Chat-uranan Mishra to continue. 

1. RESOLUTION APPROVING PRE 
SIDENTS PROCLAMATION UNDER 
ARTICLE   356  IN  RELATION TO 

ASSAM 

2. MOTION RECOMMENDING REV 
OCATION  OF THE      PROCLAMA- 

TION—Coritd. 

 

THE NATIONAL; TRUST FOR 
WELFARE OF PERSONS WITH 

MENTAL RETARDATION AND CE-
REBRAL  PALSY BILL,  1991. 

 

The    question   was   put   and   the motion 
was adopted. 


